Title: Need to direct SSC to withdraw cancellation of appointment orders issued to nineteen persons from Tamil Nadu for
appointment in Accountant General's Office in Karnataka.

SHRIK.P. MOHAN (DHARMAPURI): Nineteen persons from Tamil Nadu had qualified the competitive examination conducted by the
Staff Selection Board Commission and were appointed in the Accountant General's Office in Karnataka on merit in the Group "C'
category. The Staff Selection Commission recruits candidates for appointment in various Central Government offices, including
Central Excise, Customs and Accountant General's offices in the country. There is no stipulation by the Commission that the
candidates must be qualified or even studied the language of the States in which they are posted. However, the Staff Selection
Commission later on cancelled the appointment letters issued to these 19 Tamils.

Therefore, | urge upon the Government to direct the Staff Selection Commission to withdraw the cancellation of the appointment
orders forthwith as the mater is very sensitive.



